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AFFIDAVIT ON BEHALF OF STATE OF JHARKHAND RESPONDENT N0.3 HEREIN. 

Bhor Yadad, Son of Sh.A S Yodo 
aged about 39 years, presently posted as the Deputy Commissioner, Latehar 

having its office at Latehar, Jharkhand, do hereby solemnly affirm and state as 

C 
follows: 

1. That I am the Deputy Commissioner, Latehar, Jharkhand and l am aware to 

TAR 

erkeia 
the facts in the instant case and as suchl am competentto make and affirm NOTA 

OOre 
LATEHAR 

icence 
the instant Counter Affidavit on behalf of respondent no. 3 herein. 
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Jha Gov 
2. That I am a law abiding Citizen of India and very much respect the 

Constitution and Judicial System of India. 

3. That with reference to paragraph no. 1 of the instant appeal the 

respondent no. 3 humbly submits that these are matter of records. 

4. That with reference to paragraph nos. 2 to 29 the respondent no. 3 humbly 

submits that, save and except what are matters of records, I deny and 

92 
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dispute the statements made therein. The proper authority for these 

comment on the contention made in these paragraphs are to be made by 

MoEF & CC 

5. That with reference to paragraph nos. 30 to 33 the respondent no. 3 

humbly submits that, save and except what are matters of records, I deny 

and dispute all the statements made therein. The respondent no. 3 herein 

submits that earlier that the date for public hearing in process of 

Environmental Clearance for the Tubed Coal Mines of the M/S Damodar 

Valley Corporation, was informed by the Member Secretary, Jharkhand 

Pollution Control Board vide letter no. 882 dated 21.08.2018 is fixed on 

29.09.2018 at 11:00 A.M at Village Tubed, District- Latehar, Jharkhand, 

and the information regarding the same was been forwarded to the Circle 

Officer, Latehar, vide letter no. 1083 dated 10.09.2018 to ensure that the 

OTAR 
eKe; local peoples of the villages falling under the jurisdiction of Tubed Coal 

Mines of the M/S Damodar Valley Corporation, but the same was been 

Cence rescheduled due to the resistance from the said local villagers. 

Gov. of Jna 
Thereafter, on 26.11.2018 opinion regarding the appropriate place for 

scheduling the said public hearing was been sought from the villagers 

residing in the villages falling under the jurisdiction of the Tubed Coal 

Mines of the M/S Damodar Valley Corporation, and only after the consent 

of the said villagers, the place for said public hearing was been finalized in 

close proximity on 10.01.2019 at Latehar Stadum (Near Boys High School), 

Latehar. Further, the same was been informed to the Member Secretary. 

Jharkhand Pollution Control Board vide letter no. 1337 dated 04.12.2018. 
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The said Public hearing was conducted on the said date at the scheduled 

place and time and was sepresided by Shri K.K. Pathak, Junior 

Environmental Engineer, Jharkhand State Pollution Control Board, Ranchi 

Shri R.N. Kashyap, Regional Officer, Jharkhand State Pollution Control 

Board, Ranchi and Shri Nelson Ayan Bage, Additional Collector, Latehar 

Jharkhand. Further, I state that the said public hearing was been conducted 

as in the manner stated in the ElA Notification. 

The photocopy of 

i. Letter no. 882 dated 21.08.2018, 

ii. Letter no. 1083 dated 10.09.2018, 

ii. Letter no. 1337 dated 04.12.2018, 

iv. The comments of the presiding officers on the earlier scheduled date 

(i.e. 29.09.2018) for the said public hearing 
AR 
erke Memo No. 135 dated 10.12.2018 along with the attendance sheet of 

all been present on 26.11.2018 when a meeting was conducted for 
ATEHAR 

seeking opinion for the "place for public hearing" was been sought 

under the chairmanship of the Deputy Comissioner, Latehar nark 

VI. Letter no. 1337 dated 04.12.2018, 

vii. Letter no. 21 dated 07.01.2019, and 

vii. The copy of the proceeding and attendance sheet of the said public 

hearing held on 10.01.2019 

are all annexed hereto and collectively marked as Annexure "A1". 

6. That with reference to paragraph nos. 34 to 40 the respondent no. 3 

humbly submits that, save and except what are matters of records, I deny 



and dispute the statements made therein. The proper authority for these 

comment on the contention made in these paragraphs are to be made by 

MoEF& CC. 

7. I humbly submit that the District Administration shall take all necessary 

steps to ensure that no environmental damage is caused due to any 

unlawful activity and shall comply with the extant Rules, guidelines and 

directions that may be issued by this Hon'ble Tribunal. I crave leave of this 

Hon'ble Tribunal to submit any further reply if so directed by this Hon'ble 

Tribunal in the present Application. 

8. I state that the statements contained in paragraph Nos. 1 and 2 are true to 

my knowledge, the statements contained in paragraph Nos. 3 to 7 are true 

to my information derived from the official records of the case, which I 

verily believe to be true and the rest is/are my respectful submissions 

Ketts before this Hon'ble Tribunal 

LATEHAR 

cence o-8 

ar 
of Jne 
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VERIFICATION 

Bhor Sinqh Ys, ,Son of Sh A:S Yodos 

aged about 39_ years, posted as the Deputy Commissioner, Latehar having 

its office at Latehar, Jharkhand and thatI am dealing with the connected 

records of the case in possession of the office of Deputy Commissioner, 

Jharkhand. 

Date: 8 4922 

Place:afeho 

Prepared in my Office 

Deponent and identified by me. 

(BHOR SNSH YA iR -

eRG/.s Advocate 1* 9192 
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